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National Human Rights Commission ’
(Establishmenr Section)
ik
Dated, the /¢ June. 2117

QFFICE QRDER

In supersession to this Section’s Office Order of even number dated 08.10.2015, Sp;.
Chhaya Sharma, Deputy Inspector General has been designated as Chairperson of the Compluny
Committee on ‘Prevention of Sexual Harassment of Women at Work Place’ in the Commissicon
i place of Dr. Savita Bhakhuy, former Joint Director (Research), NHRC who has since been
retited from service on attaining the age of Superannuation.  Now, the formation of the

1. Smt. Chhaya Sharma, Deputy Inspector General Chairperson

2. Smt. Manju Rani, PPS Member

3. Shri Sunil Arora, Dy Registrar (Law) Member

4. Ms. Rita Sarin, Country Director, The Hunger-Project-India  Member
2. This has the approval of the Competent Authority. ‘ \
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i [Sanjay Kumat]
)/5\ L) Under Secretary (Estt.)

Copy to:- VY 37

1. Smt. Chhaya Sharma, Deputy Inspector General
2. Smt. Manju Rani, PPS
3. Shdi Sunil Arora, Dy.Registrar (Law) .
\_/4/ Ms. Rita Sarin, Country Director, The Hunger-Project-India, Secorid,Fl()or, Shaheed
Bhayan, 18/1 Aruna Asaf Ali Marg €fatab Institutiojnal Area, New Delhi-110067
Mewo AV £ j7j Vo Samf- \,/f }\WV MNews De “’h ~11oeS7.
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Copy for information to:-

1. PPS to Chairperson

2. PPS/PS to Members

3. PPS to SG/PS to Registrar (Law) / PS 1o Jt. Secretary (P&A) / PS to]Jt. Secretary
(T&R)/ PSs to Pos / PS to DIG / PA to Director / PS to SSPs / PS to JR(Law) /
DRs (Law) / US(Coord.)/ US(GA) / DDM&:C) / SSA / ARs (Law) / Sr. A.O./
AD(Hindi) / AD (Publication) / All Sections / Unirs, ‘
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